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% «mr ^ ârnpr | <ftr iw r
■HTVR! ^ 5̂t WT*T %?StaT ntaCl

«r) f^ r *smr tfk
It tito* *rcvrcf % srr  w srrar 1 1 *$f
*TRJ5  I  f r  v m  T O rt * m  Jf̂ T % 
«rraf.?5p «wra) * ** *t fww
*FTfft I  I

Grand Trunk Express
*163. Shri T. B. Vittal Rao: Will the

Minister of Railways be pleased to
state:

(a) whether there is a proposal to
replace the air-conditioned coach in
the Grand Trunk Express between
New Delhi and Madras by a third
class bogie in view of the De Luxe
train; and

(b) if so, the date from which this
will be made effective’

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) No

(b) Does not arise
Shri T. B. Vittal Rao: May I know

if the full capacity of the air-condi- 
tioned coaches both m the G T
Express and De-Luxe trains is fully
utilised’

Shri Shahnawaz Khan: It is not
fully utilised

Shri T. B. Vittal Rao: In view of
the fact

Mr. Speaker: The hon Member may
argue it out m the Railway Budget

Shri B. S. Murthy: We want to
know whether the Government is 
going to consider the question
whether at least on those days when
the De-Luxe train runs, the air-condi
tioned coach in the G.T Express could
be detached
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Shri 8hahnawas Khaa: That is the
arrangement that we have made. On
days when air-conditioned accom
modation is available, in the De-Luxe
janata train, we do not put in an air- 
conditioned coach in the G.T. Express.
Instead, we put m a third class coach.

Sugar Factories

I" Shri Vasudevan Nair:
*164. J Shri Punnoose:

I Shri Bibhuti Mishra:
Will the Minister of Food and Agri

culture be pleased to state:
(a) the number of new sugar fac

tories proposed to be started during
the Second Five Year Plan;

(b) the location of these factories;
and

(c) whether there are any proposals
for starting sugar factories in Kerala?

The Deputy Minister of Food and 
Agriculture (Shri A. M. Thomas): (a)
and (b) 50 new sugar factories have
been licensed for establishment dur
ing the Second Five Year Plan A
statement showing the names and
locations of these factories is placed
on the Table of Lok Sabha [See
Appendix I, annexure No 51 1

(c) No

Shri Basumatari: May I know
whether there is any proposal to start
a sugar factory in the State of Assam
and if .so, the progress thereof’

Shri A. M. Thomas: For Assam,
there is a proposal to start one in the
co-operative sector

Shri Vasudevan Nair: I would like
to know whether licences issued for
co-operative sugar mills are also
included m this list

Shri A. M. Thomas: In fact, out of
the 50 licences that we have issued,
37 are for co-operative societies.

Shri Vasudevan Nair: If there is a 
fresh application for licence, will Gov
ernment consider it favourably?
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Sbri A. BL Thomas: If there 13 any 
revocation of any licence already 
granted, we would certainly consider 
grant of licence to co-operative socie
ties

Shrimati Tarkeshwari Sinha: May I
know whether it has come to the 
notice of the Government that the co
operative societies through which it 
was the policy of the Government to 
open sugar factories have ordered 
machinery m foreign markets and 
their licences have now been can
celled7 May I know how many such 
cases are now before the Govern
ment7

The Minister of Food and Agricul
ture (Shri A. P. Jain): Out of the 24
co-operative sugar factories, where 
cases were under consideration some
time ago, 12 sugar factories have 
entered into some sort of contract for 
the import of machinery I believe 
those contracts are going to be 
honoured) but of the remaining 12 
factories none have entered into any 
contract and it is difficult to say 
whether they will be allowed to 
import machinery in the near future 
on account of the difficult foreign 
exchange position

Shri Dasappa* May I know whether 
these co-operative societies which have 
been granted licences have been mak
ing satisfactory progress in so far as 
the collection of shares is concerned7

Shri A P. Jain. Yes, most of them
Shri T. B. Vittal Rao: Are these 50 

units to be brand new or do they 
include some of the factories that are 
to be shifted from Bihar and U P to 
the South7

Shri A. M. Thomas. There is no such 
proposal

Mr. Speaker: What is the answer7

Shri A. P. Jain: These licences are 
for putting up new factories

i f w i  IT® HTo f m r f f  TOT *f<£
3TRT I  far H vt-

imtfCT <ST*rc qtatfta

? *rr*r

*0  sro afa trap: &  
t  ifrr w  fa*fr *  q*rr ^ktst 
f e n  ^ fa r̂r t

Shri Viswanatha Reddy: Just now 
the hon Minister said that out of the 
24 factories, 12 have entered into some 
sort of contract for the import of 
machinery and these will be honoured. 
What about the rest of the sugar fac
tories which have not yet entered into 
contracts7

Shri A. P. Jain: The position is that 
the foreign exchange position of the 
Government of India is very tight, and 
if there is no foreign exchange avail
able, well, machinery cannot be im
ported

Shri Bibhuti Mishra rose—

Mr. Speaker: Hon Members who 
have tabled questions must rise one 
after the other If they do not nse 
m their seats and wait till the end, I 
cannot go on allowing them an oppor
tunity

faufa f**r snarer
*f ^  3TT STR1 srri? ^
% frnr g*T, ^fasr wsi *t 
sfbrrnr srrrf ^  1

*r 'STPT'TT ■qijjtii f  far
w d ' i  m i i  arc i ,  ^  % t o
% j? f^TH' %?sYJT 97VTT |
*TT iTRfhr T O U  I

»»0 »o  W HTC

f  f  t  1 ^  w  5n?r ^  3rr^«rs?rw 
«FTcft $ fa  i fa  m  f«rR |

% Jjwrfar fa»T «TRP5T .
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X-Ray Unita lor Railways
+

•im  /  Shr* Warrior:
\  Shri Kunhan:

Will the Minister of Railways be
pleased to state:

(a) whether it is a fact that the
Railways have placed orders for a 
large number of X-Ray Units;

(b) if so, their number and the pro
bable requirements during the current
year and the next year; and

(c) whether these X-Ray Units are
proposed to be imported or locally
manufactured7

The Deputy Minister of Railways
(Shri Shahnawaz Khan): (a) Yes

(b) Total Number 31
During 1957-58 15
During 1958-59 16

(c) Proposed to be imported since
locally manufactured good quality
X-Ray machines are not available m 
the country

Shri Warrior: What will the amount
of foreign exchange be involved in 
this transaction7

Shri Shahnawaz Khan: I am sorrv
to say I do not have the figures with
me just now I could give him later
on

Shri A. C. Guha: Is it not true that 
at least one factory m India has been
manufacturing fairly good X-Ray
units7 In view of the present foreign

# exchange position, why have all the
orders been placed with foreign firms,
and why has Government not thought
it proper to utilise the local product7

Shri Shahnawaz Khan: We want to
get the best type of X-Ray machines
The hon Member knows we cannot
take any chances with machines like
this

Shri A. C. Guha: Is it not true that
it has been brought to the notice of
the Railway Ministry that there is an 
Indian manufacturer, that the units
manufactured by that company were
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examiiied by Government experts and
found to be fairly good, and that their
units have been in use in a number of
hospitals?

Shri Shahnawaz Kkiy: We will cer
tainly look mto it. If they are good,
we will place orders with them when
we require more

Shri Ranga: What is the practice of
Government'when they want to place
these orders? Is there any Cabinet
sub-committee or anything like it to
screen these orders m order to see
whether they could not be obtained in
this country efficiently and properly7

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): I can only say there is no
Cabinet Committee to consider this
Naturally, Government’s policy is to
obtain goods in India, even if they
are more costly, provided they are
good enough for the purpose, but
obviously a Cabinet Committee cannot
consider every purchase

Shri A. C. Guha: Is it not a fact
that the cost of the Indian machine is 
fairly less than that of the imported
one, and is it not true that a number
of hospitals in India have been using
this Indian manufactured X-Ray
unit7

Shri Shahnawaz Khan: I require
noticc for that I am unable to say

Shri Thirumaia Rao: Are the
machines manufactured by the Indian 
concern certified by the Indian 
Standards Institution as fit to be taken
by our hospitals’

Shri A. C. Guha: I hope the Gov
ernment will look into the matter
and see that the Indian manufac
turing unit is properly utilised m the
service of the nation

Shri Jawaharlal Nehru: Certainly
Mr. Speaker: That is the object of

the question
The Minister of Commerce and In

dustry (Shri Morarji Deaal): We have
ceased importing these things. So,
there will be no question of the Rail
way Ministry buying
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Shri Tyagi: May I miorm the
House that there is a screening com
mittee already which looks into these
cases9

Price of Sugar

+
•fee r  Shri H. C. Mathur.

Shri Assar:
Will the Minister of Food aad Agri

culture be pleased to state
(a) the price of sugar (1) in whole

sale market and (11) in retail market
before the announcement '  of fresh
excise duty,

(b) what are the present rates, and
(c) the steps taken or proposed to

be taken to keep the prices at a 
reasonable level7

The Deputy Minister of Food and 
Agriculture (Shri A M. Thomas)' (a)
to (c) A statement containing the 
required information is laid on the
Table of Lok Sabha [Sec Appendix
I, annexure No 52 ]

Shri H. C. Mathur. It is obvious
from the statement that there has
been a general rise of Rs 6 per
maund May I know if the Govern
ment considers it to be justified, or
are they taking any steps to bring
down the pnccs and if so to what
level’

Shri A M. Thomas We have been 
taking steps There has been some
increase, not exactly to the extent of
the increase m the excise duty The
Government are taking steps The
Reserve Bank has now tightened up
its restrictions in the matter of
advances A circular has been issued
on June 29, 1957 to all Scheduled and
the three State-associated banks
requiring them to raise the margin
against sugar by 10 per cent subject
to a minimum of 35 per cent

Shri H C. Mathur. My question has 
not been fully answered

The Minister of Food and Agricul
ture (Shri A. F. Jain). This apparent

rise of Rs 6 per maund mcludea-
Rs 4-2-0 per maund on account o f
excise duty

Shri Blshwanath Roy: In view o f
rise in price the rate of sugar, may I
know whether Government would
reduce the quantity of sugar to be- 
exported’

Shri A. P. Jain: Government want
to encourage as much export as they
possibly can, consistent with the
maintenance of internal supplies

Shri Heda: Apart from the nse due
to this excise duty, may I know
whether Government have noticed
that even m a city like Hyderabad
which is situated within the surplus
area, there is normally in a penod of
two to three months a good rise in
the prices, and if so, what steps are
they taking to curb this uncalled for
rise in prices’

Shri A. P. Jain: In fact, Hyderabad
is not a surplus area The whole of
South is a deficit area and it receives
about one lakh tons of sugar from the* 
North There was some difficulty
about movement, that difficulty is now
being overcome We are constantly
watching the price movement and we
propose to regulate it by adjusting our
releases Apart from that, as my
colleague the Deputy Minister has
stated, the Reserve Bank has applied
curb on advances against sugar owned
by the traders

Shri Mohiuddin: The hon Minister
has stated that the Reserve Bhnk has
asked that the margin should be
increased Is it a fact that about 40
per cent of the production of sugar
is at the disposal of the Government
and this sugar stock is not being
released’

Shn A. P. Jain: The entire sugar is.
at the disposal of the Government.
It is only after Government issues a
release order that sugar can be sold
in the market And we regulate the
releases m such a manner that a
regular supply is guaranteed all over
the year
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Shri A. M. Thomas:I may also add
■that a special release of the order of
1‘64 lakhs of tons has been made on
the 29th o f May, over and above the
•ordinary release.

An Hon. Member: In Hyderabad.
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National Formulary Committee

+
"168 / Shri v - **• Nayar:

’ ^  Shri Easwara Iyer:
Will the Minister of Health be

pleased to state
(a) whether the National Formu

lary Committee constituted by Gov
ernment of India have completed its 
work, and

(b) whether the list proposed will
include only the drugs and formula
tioiis used in Allopathy7

The Minister of Health (Shri
Karmarkar): (a) The work has not
yet been completed

(b) Yes
Shri V. P. Nayar: May I know when

we can expect the publication of the
Indian formulary?

Shri Karmarkar: We are expecting
the conclusion of the labours of the
committee within about four months
from now



8hi4 V. P. Nayar: May I know 
whether there were any special 
reasons why Government thought it 
desirable or necessary only to have 
lists of the formulations in Allopathy, 
leaving Ayurveda and other indi
genous systems alone9

Shri Karmarkar: In the first
instance we took up Allopathy, 
because there we found that there 
were a number of patent and other 
drugs which were being imported into 
India unnecessarily Therefoie, the 
National Formulary Committee was 
entrusted with the work of preparing 
a national formulary containing ihe 
list of certain essential combinations 
which only should be allowed to be 
imported or manufactured m the 
country

Shri V, P. Nayar: The Minister has 
stated that some drugs of foreign 
origin are being imported unneces
sarily Do we take it that Govern
ment will wait, for the ban on such 
drugs, until the lists are published, or 
whether in view of the fact that they 
have been found to be unnecessary, 
steps will be taken now itself to 
prohibit their imports’

Shri Karmarkar. That is i,i line 
with the complaint which my hon 
friend made the other day in the 
course of the debate on influenza Cer
tain people are unnecessarily interest
ed in them by advei tisements and the 
like, and so we have thought of going 
into the question as to which would 
be the e*sential medicines v/hich 
'would either have to be impoited or 
to be manufactured in the countrv, so 
that the normal customer, as my 
hon friend always desires should not 
be deluded reto something which is 
not desirable

Transport facilities for despatch of 
Manganese Ore

*169. Shri D V. Rao: Will the Min
ister of Railways be pleased to sfate

(a) whether manganese mine own
ers and workers’ unions have sent 
representations requesting lor provi
sion of transport facilities for despatch
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of manganese ore accumulated at rail
way sidings, and

(b) the action taken by Govern* 
ment’

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Yes

(b) As a result of representations 
received from the Mine owners and 
workers from Ggrividi and Chipuru- 
palli areas, arrangements for move
ment of traffic in manganese ore from 
these areas to Vizagapatam poit have 
already been made to the maximum 
extent feasible consistent with the 
existing rail as well as port capacity

Shri D. V. Rao: May I know tne 
pit-head stock at the beginning of 
June, 1957, and how much of it was 
transported since then, that is, from 
the beginning of last month’

Shri Shahnawaz Khan: The quota 
for export of manganese ore from 
Visakhapatnam is fixed at 150 wagons 
per month, and that full quota has 
been exported

Shrimatl Tarkeshwan Sinha: May I
know the quantity that was lying 
accumulated at the sidings of the rail
ways during 1956-57, and also near 
the mines' May I also know how 
much of that stock has been removed, 
and how much is still lying 
accumulated’

Shri Shahnawaz Khan* I am not
aware of the stocks lying accumulated 
at the mines

Shrimatl Tarkeshwan Sinha: What 
about the stock in the railway sidings’

Shri Shahnawaz Khan: I have not 
got that information with me

Shri T B. Vlttal Rao- May I know 
whether representations have been 
submitted by the workers’ unions to 
Government saymg that the mines 
are being closed, because the pit-head 
stocks are very heavy, and the rail
ways are unable to transport them7

Shri Shahnawaz Khan: As I have 
stated already, a representation was 
received from woikers of Garmdi
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